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• CeDlral Board of F"hed. uDder tbe 
chairmaoship of the Union A,rlcultDN 
Minister with MiDktfr, locb.rae of 
Fisheries 01 • membH 01 States/Union 
Territor tel u members beside. oCher •• 

(c) There it DO proposal to set up an 
Indian Couoc" of Pilbery Reseafcb. 

IRDP Be.ell. to FIIIa,r.,. 

1924. PROP. K.V. THOMAS: Will 
tile Minister of AGRICULTURE be pkaSN 
to state: 

(a) whether Government propose to 
extend the benefit. of Intearatej Rural 
DeveloptDtot Proar.mme to tbe fisbermcn 
liviD. in cities; and 

. (b) illO, tbe detail. thereof and if Dor, 
tbe reaSODS therefor? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF AGRIClJLTURB 
AND COOPERATION IN THE 
MINISTRY Of AGRICULTURE (SHRI 
RAMANAND YADAV): <a> and (b). 
Under lott-lrated Rural Development 
PrOlf8mme eliai ble f.milies f 10m tbe fural 
area. alone are assisted. There is no 
propos. I under consideration to extend 
benefits of IRDP to u.rbao areas. The 
fishermen IiviDa in cilies are Dot rJiaiblc. 

Settle. op of. Tran.po.er In ViJlI,awada 

1925. SHRJ V. SOBHANADREE· 
SWARA RAO: WiJl tbe Minister of 

INFORMATION AND BROADCASTING 
be pleased to sta to : 

<a> whether ",me are .. -in Vijl,."ada 
city are Dot covered by Doordarsbao due 
to lodrakecladri bill; 

(b) if 10. whether IOtteoa up of a 
'Trlulposer' will belp in overcomin. tbis 
di8lcuU,;aocl 

(el if 10, the time by which it will 
be installed' 

111B MINISTER OF STATE OF THE 
MINISTR.Y Of INFORMATION AND 
BR.OADCASTING (SHRI A.K. 'PANlA): 
(a) Vos. Sir. 

(b) Yet. Sir. 

(c) Ita iOltlUatloD II iacluded In tbe 
Sevenln Plao. It il. howewr. not possible 
to indicate tbe time rrame lor ita actual 
installatioD as tbe proapcctive tndilel1OU1 
minuf.cturer. Ire Jet to devrlop tbi, DCW 
type or equipment. 

H08 ••• , Sdae.,. for VU., ....... J 
HUJ)CO 

1926. S8RI V.. SOBHANADIlEE-
SWARA RAO: Will the Mini.fer or 
URBAN DEVELOPMENT be pleased to 
.tate : 

(a) the total outlay flied for bousinl 
in Sixtb and Seventh Plana; 

(b) whetber tbere i. 80 acute abortap 
of bouli"l in Vijayawada; and 

(c.) if 10, tbe ecbeme unctiooed by 
HUDCO to provide boutel 10 weaker 
sectionjmiddle income/hiabcr income ,roups 
in tbe city? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SI'NOH) : (.) Tota' 
outJay on houdn. in 6th Plan i. RI. 12991 
crore! and for tbe 7th Plan is RI. 314S8 
clores. 

(b) aDd (c).. Houlin .• i. in the State 
Sector. However as on 3J, 1.87 HUDCO 
bas sanctioned five scbemn in tbe city 
of V,jayawada with projtct cost of RI. 
7.10 crorttt and loan amount of RI.4.66 
Cfores which will enable construction of 
4708 dwellin. uoUs, details of whicb are 
IS under: 

EWS-3J68 

LIO-204 

MJO-1336 

Dnelo,.,at of La .. b, D.D.A. 

1927. SURI V. SOBHANADREE· 
SWARA RAO: Will the Mintster of 
URBAN DEVELOPMENT be plellStd to 
atate : 

(a) bow man, Beret of land tbe 
Pe~bi Oevdopmcot Autbority w •• to hl-vo 




